FORM A
PUBLIC ANNOUNCEMENT

(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency Resolution Process
Jor Corporate Persons) Regulations, 2016)
FOR THE ATTENTION OF THE CREDITORS OF TARAPUR TEXTILE PARK LIMITED

RELEVANT PARTICULARS
1. Name of corporate debtor Tarapur Textile Park Limited SR
2, Date of incorporation of corporate debtor 21/03/2006 ]
3. Authority under which corporate debtor is ROC Mumbai i
incorporated / registered
4. |Corporate Identity No. / Limited Liability U70100MH2006PLC160599 o
Identification No. of corporate debtor
5. A(_idrgss of the registered office and Amar Mabhal, Ground floor, Near Chandan
principal office (if any) of corporate debtor Cinema, Juhu, Mumbai, Maharashtra -
400049
India
6. Insolvency commencement date in respect  |06/12/2022 il
of corporate debtor (The CIRP has commenced on 06/12/2022. The
undersigned was appointed as the Interim Resolution
Professional vide Order dated 20/12/2022, copy ofi
which was uploaded on the portal of Hon’bile NCLT]
on 03/01/2023) .
7. Estima_ted date of closure of insolvency  04/06/2023 T
resolution process (Being 180 days from 06/12/2022)
8. Name and registration number of the Mr, Prashant Jain gl
insolvency professional acting as interim Registration No.
resolution professional IBBI/IPA-001/1P-P01368/2018-2019/12131
9. Address and e-mail of the Interim Add: A501, Shanti Heights, Plot No. 2,3,9B/10,
Resolution Professional, as registered with Sector 11, Koparkharine, Thane, Navi Mumbai-
the Board 400709
Email id: ipprashantjain@gmail.com 11l 83
10. | Address and e-mail to be wused for B-610, BSEL Techpark,, Sector 30 A, Opp. Vashi
correspondence with the interim resolution  [Railway Station, Navi Mumbai — 400703
professional Email: tarapur.cirp@gmail.com it
11. | Last date for submission of claims 17/01/2023
12. | Classes of creditors, if any, under clause (b) NA
of sub-section (6A) of section 21,
ascertained by the interim resolution
professional el
13. | Names of Insolvency Professionals NA
identified to act as  Authorised
Representative of creditors in a class (Three
names for each class) it
14. (a) Relevant Forms and https://www_.ibbi.gov.in‘home/downloads
(b) Details of authorized
representatives are available at NA

Notice is hereby given that the Hon’ble National Company Law Tribunal, Mumbai Bench has ordered the
commencement of a corporate insolvency resolution process of the TARAPUR TEXTILE PARK LIMITED

on 06/12/2022 (The CIRP has commenced on 06/12/2022. The undersigned was appointed as the Interim
Resolution Professional vide Order dated 20/12/2022, copy of which was uploaded on the portal of Hon’ble

NCLT on 03/01/2023)
The creditors of TARAPUR TEXTILE PARK LIMITED are hereby called upon to submit their claims

with proof on or before 17/01/2023 to the interim resolution professional at the address mentioned against

entry No. 10.
The financial creditors shall submit their claims with proof by electronic means only. All other creditors

may subm1t the claims w1th proof in person, by post or by electronic means,

Mr. Prashant Jaw
Interim Resolution

in the matter of Tarapur T\:Iﬂe Park lelled

Registration No.:

Date: 05/01/2023
Place: Mumbai

o proofs of claim shall attract penalties.

IBBI/IPA-001/IP-P01368/2018-2019/12131
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IT Hurman Resources Department, State Bank of India, Global IT Centre,
Sector 11, CBD Belapur, Mavi Mumbai - 400614

Estate Department,
Global IT Centre, Sector 11, CBD Belapur, Mavi Mumbai - 400614

& Nippon inclia Mutual Fund

NOTICE INVITING TENDER NOTICE INVITING TENDER MUTUAL

BEPMO: SBI/GITC/IT-HR/2022-23/923 OATED:-0O5.01.2023 State Bank of India invites bi::ls_ for Annual Gperatlan_and Maintenance wea[th sels You FI'EE : ' '

3 s . e ! contract of 33/0.415 KV substations and 04G sets including B. Check of DG fharfed Hod
Bids are invited I:g;.- State Bank of In_n::ha from the e.-_llglble I_::-lu:ld-ers for Sets, Electrical Installation etc. at GITC Main building -E.'Hailway Satlon ! I 7 J 1 =
Procurement of Licenses for IT learning contents with a suitable LMS. | | b jidings in Navi Mumbai - 400614, For details and corrigendum issued in Nippon Life India Asset Management Limited
For details, please visit ‘Procurement News® at https: /www.sbi.co.in and future, If any, please see "Procurement News" at Bank's website
e-Procurement agency portal https:fetender.sbi/SBI/ https://bank.sbi orwww.sbi.co.in (CIN - L65910MH1995PLC220793)
hmAssnoAmSNHE S BN d of HEP: Faniis. Bl 08 Last Date:27.01.2023 upto 15:00hrs. Registered Office: 4th Floor, Tower A, Peninsula Business Park, Ganapatrao Kadam Marg,
Last date and time for submission of bids: 30.01.2023upto 15:30hrs. Place: Mavi Mumbai Lower Parel (W), Mumbai - 400 013. Tel No. +91 022 6808 7000

IT Human Resources Department Date; 05.01.2023 Deputy General Hanagar [FEOA) Fax No. +91 022 6808 7097 « mf.nipponindiaim.com Record Date
"'-r'r-i'-g'lﬂ e l-‘r'-u---I Ll e e NOTICE NO. 72 January 10! 2023
PUBLIC ANNOUNCEMENT

Notice is hereby given that the Trustee of Nippon India Mutual Fund (“NIMF") has approved the following
Distribution on the face value of Rs. 10/- per unit under Income Distribution cum capital withdrawal (IDCW)
option of the undernoted scheme of NIMF, with January 10, 2023 as the record date:

(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency
Resolution Process for Corporate Persons) Regulations, 2016)
FOR THE ATTENTION OF THE CREDITORS OF TARAPUR TEXTILE PARK LIMITED
RELEVANT-PARTICULARS

Tender Motice (E-TENDERING MODE ONLY)
COMATITIOTE2301

Tandsr ha.
kame of Work

Open Tender in Two Hid Sysiem for Supply, insisllabon, Tess n;l
Gommsioning of 1P Adlress I'-'Iiln;:l emenl (IPAM) Soluon in HA

+—rName-of-corporate-debtor T Textite-Park-timited————————— mode with ane yegr warran two years AMC suppor & 0 0 0
2 Date uf ;IIUUI:UIGL;UII uf uulpulatc dUbtUl 2‘?:’;;72‘0‘06\4“ ’"':N':DRE':H[HHIIEE’“:E D hEﬁIEEiI:“ Name of the Scheme(s) Amount OF DIStrIbUtlon NAV as on January
3| Authority-under which-corporate-debtor-is—+ROC-Mumbai EEIIW&IEE Eﬂsl. He 1,@.!'-.'-'1.34:" |..|I'II:|J|.1IF-EI 1] ul — (? per unit)* 03' 2023 (? per unit)
|ncorp0rated [ registered Complation Periad a0 EIE1|'5.'E- .perT fiar Eupl.r.lg.l. Inslalla.lﬂn. _Tna;:n,. ..nmmra-a;:ﬂm%j .
4 {Corporate Identity No. / Limited Liability  U70100MH2006PLC160599 SHOPERAMANY ATLS TR N SONONEE 1 TUlLy, LYY 00 T i i
Identification No. of corporate debtor i youm AMG Sugpod Bn!rs@mm“ ot e Sy, N : p pO n I n d 'a Ba la n Ced Adva n ta g € FU n d 2 8 840 1
5—rAddress-of-the |cyietclcd office-and—————rAmar-Mahat-Grotnd-floor; Near-Chandan-Cinema; EamestMoney Depeisl Fa 3.87,627.00- {Thwes Lig Minaty: Seven Thouseand S Hinored I DCW O ption )
principal office (if any) of corporate debtor | Juhu, Mumbai, Maharashtra - 400049 India ———— ;;"_.""';”5“;”"G""'"'d"'rwh""_p?’“'m' MoV SRy on o0 =Vl 0.1700
6—Tinsotvency-commencement-date-in 061212022 (The—CIRP—has—commenced—on ._,E D."E;LE Eﬂ‘ Lol R.E: ] I:Ig';:iﬂi'.:r.ﬂ.l';la .EDHI;EIIIIIZ e ST Teoah Nippon India Balanced Advantage FU nd
respect of corporate debtor 06/12/2022. The undersigned was appointed as L O Unumens =D sl 010, Tave e duties ol o De T, . . 37.3652
the Interim Resolution Professional vide Order Tandr Processing Fas TR HARRLIN S S A e 0GR LS) RO S 7o Direct Plan - IDCW Optlon
dated 20/12/2022, copy of which was uploaded Diate of Sale (Onling) From CAR0A023 1100 hrs, to 250012023 (up-a 1730 hrs.)

Date & Tiea of submission of ender | 27012023 uo o 1230 hra.
Dabe & Time o operers of leniber [ 270102023 up ba 1600 hrs
COMNCOR reseries the riohd lo reect any of all T lende s without Sssaning &y reason thensol. This berader can be

dormiosdad from the wabsils (waw iendersizand, com/CEIL). Comigendum ! Addandum to this Tender, i any,
will be published on websiEe wew.concarindéa com. Exncutive Director (PASKARa-Il

on the portal of Hon’ble NCLT on 03/01/2023)

DAIOAI20922
\YnJAVAv/Favrav)

(Being 180 days from 06/12/2022)
Mr—Prashant-Jain
Registration No. IBBI/IPA-001/IP-P01368/2018-2019/12131

*Income distribution will be done, net of tax deducted at source, as applicable.

Pursuant to payment of dividend/IDCW, the NAV of the Scheme will fall to the extent

of payout, and statutory levy, if any. The IDCW payout will be to the extent of above mentioned
Distribution amount per unit or to the extent of available distributable surplus, as on the Record Date
mentioned above, whichever is lower.

For units in demat form : IDCW will be paid to those Unitholders/Beneficial Owners whose names appear

in the statement of beneficial owners maintained by the Depositories under the IDCW Plan/Option of the
Scheme as on record date.

All unit holders under the IDCW Plan/Option of the above mentioned scheme, whose names appear on the
register of unit holders on the aforesaid record date, will be entitled to receive the IDCW.

For Nippon Life India Asset Management Limited
(Asset Management Company for Nippon India Mutual Fund)

-~

Fati tad-Aata -F;\Ilon...- af-ineplveney
Lolifiatbu udic Ul LIVoUTC U THOUIVETIVY

resolution process

N A ioteati | £ o4l
mnanme ariu IU&IOI.ICH.IUII UVl Ul uic
insolvency professional acting as interim
resolution professional

Ay, and ol tha latarina
MUUTCOoO diUu THTTIdin U uitG e Tnnt

(@ o]

Adade ALA4  _CQl Dlat Ml 2.2 o0R/1A0
AUU. AJU T, OIIGIILI I IUIHIILD, FIUUINU. 4,9,JD/ TV,

Resolution Professional, as registered with | Sector 11, Koparkharine, Thane, Navi Mumbai-400709
the Board Email id: ipprashantjain@gmail.com

0 Addlcbb dlld U'llld” tU bC UDUd fUI 5'610, BSEL chilpdllf\,, SUbtUI 30 A, Opp
correspondence with the interim resolution | Vashi Railway Station, Navi Mumbai — 400703
professional Email: tarapur.cirp@gmail.com

- tastdateforsubmissionof ctaims 1 17/01

«©

"IMPORTANT"

copy, it is not possible to verify its contents. The Indian

12 {Classes of reditors, f any; under clause b oft NA Express (P) Limited cannot be held responsible for such
sub-section (6A) of section 21, ascertained by .

the interim resolution professional contents, nor for any loss or damage incurred as a

result of transactions with companies, associations or

P
X

2 1A £ ] I Deaf, H l

VJ INdITICo UT THTOUIVTT I\ay M TUICOOIVINdIO
identified to act as Authorised
Representative of creditors in a class

(Three names for each class) indiViduals adver[iSing in |tS neWSpaperS or PUblicatiOnS. Mumbai Sd/-
(ay Refevant Forms-and——————Thttps7fwww.ibbi-gov.inhome/downtoads | . .
" |(5) Dt of authorized NA We therefore recommend that readers make| | January 04,2023 Authorised Signatory

representatives are available at

Notice 15 Tereby giver that the Hon bie Nationat Company Caw Tribunat, Mumbar Bench 1as|
ordered the commencement of a corporate insolvency resolution process of the TARAPUR
TEXTILE PARK LIMITED on 06/12/2022 (The CIRP has commenced on 06/12/2022. The
undersigned was appointed as the Interim Resolution Professional vide Order dated 20/12/2022,
copy of which was uploaded on the portal of Hon’ble NCLT on 03/01/2023

The creditors of TARAPUR TEXTILE PARK LIMITED are hereby called upon to submit their
claims with proof on or before 17/01/2023 to the interim resolution professional at the address
mentioned a?amst entry No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All other
creditors may submit the claims with proof in person, by post or by electronic means.
Submission of false or misleading proofs of claim shall attract penalties.

necessary inquiries before sending any monies or
entering into any agreements with advertisers or
otherwise acting on an advertisement in any manner
whatsoever.

Make even idle money work! Invest in Mutual Funds

Mutual Fund investments are subject to market risks, read all scheme related documents carefully.

Sdf-

Mr. Prashant Jain

Interim Resolution Professional in the matter of Tarapur Textile Park Limited
Registration No.: 1BBI/IPA-001/IP-P01368/2018-2019/12131

Date: 05/01/2023
Place: Mumbai

@) IDBI jmutual

IDBI Asset Management Limited

i CIN: DE5100MH2010PLC 19593149

Registered Office: IDB| Towers, WTC Complax, Culle Parade, Colaba, Mumbal - 400005
FEDERAL BANK

Corporate Office: 4" Floor, IDBI Tower, WTC Complex, Cuffe Parade, Colaba, Mumbai - 400005
Tel: (02} 66442800 Fax: (022) 668442801 Website: wwwidbimulual .co.in E-mail; contactusidbimutual co.in

YOUR PERFECT BAMKING PARTNER
THE FEDERAL BANK LTD.REG.OFFICE: PB. No: 103, FEDERAL TOWERS,

NOTICE CUM ADDENDUM NO. 32/2022-23
ALUVA, KERALA, INDIA - 683 101 Phone: 0484-2622263,

Appointment of Dealer in department of Fund Management -
Debt and Key Personnel of IDBl Asset Management Limited:

E-MAIL: secretarial@federalbank.co.in,
Website: www.federalbank.co.in, CIN: L65191KL1931PLC000368

Investors are requested to note that Mr. Vishwas Anil Goregaonkar has been appointed as a Dealer in
NOTICE OF LOSS OF SHARE CERTIFICATES

department of Fund Management — Debl and Key Personnel of IDBI Asset Management Limited
Notice is hereby given that the following Share Certificates have

(“IDBIAMC")w.e.f. January 01, 2023

All the other provisions of the Staternant of Additional Information (SAI), Schema Information Document
been reported lost. Letter of Confirmation in lieu of Share Certificates
reported as lost shall be issued, if no valid objection is received within

(SIDs) and Key Information Memorandum (KIMs) except as specifically modified hersin above remain
15 days from the date of publication of this notice.

INERTIA STEEL LIMITED

Registered Office: 422, Tulsianl Chamber, Mariman Point, Mumbal - 200021,
Tel. No. +91- 022-22832381: E-mail: f'l'."l'l14.ll:|llll'll..|'11'1:a-1.l"l.| com; Websile: www, inertiastes) com,

Corporate ldentificalion Number L51800MH 1884PLCO3 3082

PRE-QOFFER ADVERTISEMENT AND CORRIGENDUM TO THE DETAILED PUBLIC STATEMENT UNDER REGULATION
18(7) IN TERMS OF SEB| (SUBSTANTIAL ACQUISITION OF SHARES AND TAKEOVERS) REGULATIONS, 2011

This Pre-0ffer Adwertisement and Cormgendum to the Detailed Public Statement is isswed by Kunvari Finstock Private Limited
(Manager to the Ofler’), lor and on behall M, Vasantral Ratital Mehta [Acguirer) pursuant to regulation 18{7) of Securibes and
Exchange Board of India (Substantial Acquisitton of Shares and Takeowers] Regulations, 2011, as amended [SEBI [SAST)
Reguiabions, 20117, in respect of the Qpen Offer 10 acquine 84,688 (Sixly Four Thousand Sid Hendred and Eighty Eight) Equity
Shares of T10/- each of Inertia Steed Limited (Target company’ or TC) representing 26,005 of the Voting Capital of the Target
Company. The Detailed Publc Statement [DPS] with respect to ihe atoremantioned Opan Clier was made on Oclober 07, 2022,
in Financlal Express (Erglish), Mumbsai Lakshadeep (Marathiy and Jansatta {Hindi),

Shareholders of the Target Company are requested to kindly note the following:

1. Offer Price: The Offies is bemng made al a Price of $10/- (Rupees Ten anly) per Equity Share, pavable incash and there has
b=en no revision in the Offer Price.

2. Recommendations of the Committes of Independent Directors: A Committee of Independant Directors ofthe TC (1DCT)
published its recommendation on the offer on January 4, 2023 in in Firancial Express (English), Mumbai Lakshadeap 1

unchanged.

This Addendum shall form an integral part of Statement of Additional Information, Scheme
Information Documents / Key Information Memorandum of the above mentioned schemes of
IDBI Mutual fund, as amended from time to time.

For IDBI Asset Management Limited

{Marathi) and Jansatta (Hindi), The IDC is ofthe opinion that the Offer Price to the Public Shareholders of the Target Company SL CERT. NO. OF
is fair and reasaonable and is in lne with SEB| [SAST) Regulations, 2011. Public Shareholdars may, tharefore, indepandenthy No. NAME FOLIO NO. DIST.NO. SHARES Place - Mumbai {Imrasimant Mansger i D01 b el Fusndcllr!
SV 118 DI e Al M WHENTYS oI Date : January 04, 2023 Company Secretary and Chief Compliance Officer
3 Lt;ts. Glfcrrijs Hm::ulacmnpeting offer in terms of Aegulation 20 of the SEBI Takeover Regulations. There has been no campetithve 502834 7211541- i i i ry a3
ta the Lifier, 7216040 ; T .
HARI RAM :

4,  The Letter of Offer 'LoF') was malled on 2501 2/2022 to all the Public Shareholders of the Target Campany whose E-Mails 1D 1 GUPTA 14695 9000 Statutory Details: IDBI MUIU-'E” FUF'I'EI has been set LIE.: as & 1!1:15! sponsored tl‘,' IDBI Bank Limited with
are registerad and physical copies ware dispatchad on 28/12/2082 1o all the Public Shareholders of the Target Company who 602537 1702036883- DEI MF Trustee Company L.Iﬂ"!IT'EIj as the Trustee ("Trustee™ under the Indian Trusts Act.1882) and
are halding Physical Equity Shares as appeared in its Register of Members on 23/12/2022 | 'Identifled Date') 1702041382 with IDBI Asset Management Limited as the Investment Manager.

5. Please naote that a copy of the LOF (which includes the Form of Acceptance) is also available on the websites of SEBI Mutual Fund investments are subject to market risks, read all scheme related documents carefully.
twnanw.sebi.gowvin), the Target Company {eweineriastesl.com), the Registrar to the Offer {www.purvashare.com), the 501917 5383781-

Manager (s kunvargi.com), BSE (www bseindia.com). Irom which the Public Shareholders can download/print the same. ) HARI RAM 10705 5388280 9000

6. Thare are currantly o cultstandmg convertible instruments o be converad inte Equily Sharas of the Target Company at a
future date, Thers has been no merger' de-merger ar spin-off in the Target Company during the past three years, GUPTA 601708 1700396808- DFFEH UPEHINE FUHLIE ﬁ””ﬂ” HEEMENT Tn THE SH,&,REHELDEHS nF

7. Insiructions for Public Shareholders: 1700401307
i resn =il ARIHANT TOURNESOL LIMITED

The Public Shareholders who arg holding Physical Equety Sharas and intend 1o participale in the Open Ofler shall Place: Aluva Samir P Rajdev
approachthe seller broker, The seller broker should place bids on the Designated Stock Exchange platform with rebevant Date : 05.01.2023 i .
dedails as mantionad on physical shares cafificatals). The salling broker shall print TRS genarated by the axchangs Company Secretary ":'m L15315MH1991 PLE&EEEHU]

hidding system. TRS will comtain the details of the order submitted folio no,, certificate ne,, stno,, the number of Eguity
Shares etc. and such Equity Shareholders should nate Physical Equity Shares will not be excepted unless the complets
s of docurments as mentioned on page 24 B submitied. Acceptance of the Physical Equity Shares for the Dpen Offer
shall be subject to verdfication by tha Registrar & Transfer Agent (RTA). On receipt of the confirmation from the RTA, the
Diclwill be accepiad atherwise fwould e rajected and accordngly the sama will De dopicted on lhe Exchange platfarm

B. In case of Equity Shares are held in the Dematerialized Form: eligible parsonish may participate in the offer by
approaching their respective selling broker and tender shares in the Open Offer as per the procedure meationed on
page 23 of thae letter of offar.

C. Procedure for tendering the Shares in case of non-receipt of the Letter of Offer

In case of non-receipt of the LoF, the Public Shareholders holding the Egquity Shares may downleoad the same from the
websites of SEBI al www.sebigovin, Manager o the Ofter al wwwkunvari com, the Regisirar to the Ofer at
W, purvaahare.com and BSE at www. baeindia.com. Alternatively, they may participate in the Offer by providing their
application in plain paper in wriling signad by all Shareholdar(s), stating nama, addrass, the numbear af Equity Sharas
hield, client 1D numbear, DF name, DP 1D number, Folio Mo, cartificate no., Dist.no, no (In case of physical shares) number TEHER NOTICE FOR LEASE / SAL

of equity shares tendered and other relevant documents and other reflevant documents as mentioned on page 25 of the The Secured properties of following SSK/Soot Girni [Prakriya Sanstha are

KO attached by the MSC Bank as per provisions of SECURITIZATION AND

(“ATL’ / “TARGET COMPANY"/ “TC")
Registered Office: Plot No. B-3, In Front of Shakti Tyres, MIDC Ph-1, Akola - 444001, Maharashira, India
Phone No. +91-022-62434646; Email id: info@arihanttournesol.com; Website: www.arihantiournesol.com

THE MAHARASHTRA STATE CO-OPERATIVE BANK LTD., MUMBAI
{Incorporating The Vidarbha Co-op Bank Ltd.)
Scheduled Bank
Head Office; (Sir Vithaldas Thackersey Smrubi Bhavan,)
&, Maharashira Charmber of Commerce Lane, Forl, Mumbal - 400 0
Post Box Mo, 472, Tel Nos, $1-022-69801151. 1152122876015 10 20
Website; hitps:imschank.com

This Advertisement is being issued by Mavigant Corporate Advisors Limited, on behalf of Mr. Anubhav Agarwal (hereinafter
raferred to a5 "the Acquirer') pursuant to regulation 18(7} of the Securities and Exchange Board of India (Substantial Acquisition
of Shares and Takeovers) Regulations, 2011, as amended (“SEBI (SAST) Regulations”) in respect of Open Offer (“0ffer™) for
the acquisition up to 25,73.558 Equity Shares of Rs. 10/- each representing 26.00% of the tofal equity and voling share capital of
the Target Company. The Detailed Public Staterment (*DPS") pursuant to the Pubdic Announcemeant (“PA™) made by the Acquirer
has appeared im Financial Exprass - English Daily (all editions); Jansatta - Hindi Daiby (all editions) and Mahasagar - Marathi Daily
{Akola & Mumbai edition) on 18" November, 2022

1. The OHer Priceis Rs. 1.50/- (Rupee One and Paisa Fifty only) per equity share payable in cash (“0ffer Price™).

2. Committaa of independent Directors (“IDC") of the Target Company are of the opinion that the Offer Price of Rs. 1.50/- (Rupes

10

11

12,

Irv terms of Regulation 16(1) of the SEBI (3A5T) Regulaticns, 2071, the Drall Letler of Olfer was submitted 1o SEBI on 14ih
QOctoher, 2022 Allabsersations, recenved from SEBI by way of their letter no. SEEBHOWCFDYDCR-2/0W 2 022/63091 "1 dated
Decarmbar 21, 2022 in ferms of Regulaticn 16{4) ol the SEBI (SA5T) Reguiations, have bean duly incarposabed in the LOE

Thare hipva bean no othar material changes in relation o the Offer, since the data of the Public Armcuncemant on Seplember
29, 2022, saves as otherwise disclosed inthe DPS and the Letter of Offer.

Az al date, to the best of the knowledge of the Acquirer, no statlutory approvals are reguired for the Offer except as mentioned
inthe Letter of Ofier.

The Open Offer will be implamented through Stock Exchange Mechanism made available by the Stock Exchanges inthe form
ol a Separate Window (Acquisition Window'| as provded under the SEBI (SAST) Regulations, 2011 and SEBI circular
CIRACFIMPOLICYCELLA /2015 dated 13th April 2015 as amended via SEBI circular CFOYDCRA2'CIRP2016M1 31 dated
Decambear 09, 2016. The Acquirer has through whom the purchases and sattlement of the Opan Offer shall be mada during
the Tendering period, The detadled procedure for tenderng of shares |s given In para 9 "Procedurs for Acceptance and
Settlement” of the Letter of Ofier.

Revised Schedule of Activities :

ACTIVITY DATE AND DAY DATE AND DAY Sale/Lease has been published by the Bank more than 10times of the Novemnber, 2022. We have received the final observations in terms of Regulation 16(4) of the SEBI {SAST) Regulations from
(AS MENTIONED IN DLOF) | (AS MENTIONED IN LO said Institute. SEBI vide s Letter No. SEBYHO/CFD/RAC/DCR-2/P/OW/63100/2022 dated December 21, 2022 which have been
Public Announcement (PA) Date 29/08/2022, Thursday 20/00/2022, Thursday 4) Jijiamata Sahakari Sakhar Karkhana Ltd., Dusarbid, Tal. Sindkhedraja, Dist. incorporated in the LOF.
Publication of Detailed Public Statement (DPS) O7/10/2022, Friday 07/10/2022, Friday Buldhana, {Liquidation) 7. Any other material changes from the date of PA: Nil
indlanmep o 5) ‘Yogeshwari Sahakari Soot Gimi Ltd., Ambejogai, Dist- Bead 8. Schedule of Activities:
T;Eij:;:zft:::;ﬂ:;zlﬂn::r::::jfEaE“ ﬂ‘jﬁﬁiii:::: D‘1*1:D;“;‘0£2TE::;§ 6) Jai Kisan Sahakari Sakhar Karkhana Ltd., Bodegaon, Tal. Darvha, Dist. Activity Original Date | Original Day | Revised Date | Revised Day
compeling offer ' R : AT . 3 ;av;trnal R fei G gt g Public Announcement 11112022 |  Friday | 11.11.2022 Friday
W.oapurao 25nmu ararar 4ar rargnana x ela, lal P ; ; ; ; =y ;
Last date for SEBI observations on Draft Letter 09/11/202z2, Wednesday 21/12/2022, Wednesday ) Hin ar';] hat Jblst Wardha ' ' Publication of Defailed Public Statement in newspapers 18.11.2022 Friday | 18.11.2022 Friday
of Offer (in the event SEBI has nat sought SATRCRIEIL, L ' . aubmission of Detailed Public Statemeant to BSE, Target 18.11.2022 Friday 18.11.2022 Friday
clarifications or addtional information from the 'E,:' Panzarakan SSK Lid., Bhadne, Tal. Sakri, Dist. Dhule, Company & SEBI
Mariz the Off ay ' K i, Tal- h =
s e I 9 gﬁfggfapj?“m“' Vinkar SSG Ltd., Kumbhari, Tal- South Solapur,| - (1'% gals o fling draftetter of offe with SEB 2511.2002 | Friday | 23.11.2022 | Wednesday
r. 5 | i
Letter af Ofter to be dispatched to Shareholders 18/11/2022, Friday ao/12/2022, Friday The bids with packed sealed envelop should mention bid for "Sale” or ;:5_1 sk Ec-mp_e.lng e ﬂ9.1?.2022 Fi!da}l I -[IE'EI_IE_E[I-IEE i :
e e rP— —— T oA e : : , ceipt of comments from SEBI on dralt letter of offer 16.12.2022 Friday | 21.12.2022 | Wednesday
Last Date by which the commitiee of the Independent Z3/11/2022, Wednesday | 04/01/2023, Wednesday Lease", The details Programme Schedule mentioned below. identified date™ 2012.2022 | Tuesday | 23.12.2022 Friday
Cotctetoupwararevaonotthe O Prcasmterne. | 24112028 Thrsany | GoovE sy ||| e et terms & concions, uidefines and furtherdelads are avaable o | | e by wikch et of b Gsplched o e Sarehoders | 2712022 | Tueny | 30122022 | Frday
Offer Size B s ol Waioktie: hiip:{lmchiank com ekl H202dormanis, Last dato for revising the Offer Price 02.01.2023 | Monday | 05,01.2023 | Thursday
Date of publication of affer opening Public Announcement | 24/11/2022, Thursday 05/01/2023, Thursday Sr.No. Details Date Comments from Committes of Independent Directors of Target | 40.12.2022 |  Friday | 04.01.2083 | Wednesday
Date -:uf::mmlar-camenh:-f'!'endarln-g Pariod 25 112022, Friday "o III1.IE{IEEI FrldEl'_.,' 1 |Buyidownload Tender [05.01.20231019.01.2023 Company
((Mfer Opening Dabey | _ Document Advertisement of Schedule of activities for open offer, status of | 02.01.2023 | Monday 05.01.2023 | Thursday
Date of expiry of Tendering Period (Offer Clasing Date) 08/12/2022, Thursday 19101/2023, Thursday 2 |Inspection of the 11.01.2023 10 12.01.2023 statutory and other approvals in newspapers and sending to
Lgs.ﬁf;?;?ﬁgsﬁﬁ;#mll reguirgments inciuding 22 22022, Thursday O3022023, Friday Property (by 10.00a.m.to 5.00p.m.) SEBI, Stock Exchange and Target Company
ikl 3 |Submissionof Tender |D1.19.01.2023 (by5.00p.m.) Date of Opening of the Dfifer 03.01.2023 | Tuesday | 06.01.2023 Friday
- ; Date of Closure of the Offer 16.01.2023 | Maonda 19.01.2023 | Thursda
“Identified Date /5 only for the purpose of determining the Equity Sharehalders of the Target Company as on such dafe fo 4 |Bid Opening Date For SrMo.1 at11.00am., 5 o T T 31.01.2023 | Tuesd Y : 03,02 2003 Frid !
whom the Letter of Offer would be sent. if iz clarified that ail the Sharsholders holding Equity Shares of the Target Company 20.01.2023 Sr.No.2 at12.00p.m,, Sr.No.3 at02.00p.m. ayment o considaration for Ine acquirad snares L ugsday | Ud.Ue, rday
frecrafened o Unregisterad) fexcent al the Acquirer, Selfer armd Prommatar amd Promoter group of the Targe! Company) are Final report from Merchant Bankar 07022023 Tuesday | 10.02.2023 Friday
eligible to participate in this Offer at any ime bafore the closure ofthis Offer, 21.01.2023 Far Sr.No.04 at11.00a.m., - : — : -
The Acquirer accegpt full responsibility for the information contained in this adverisement and alsa for the obligations of the Sr.Nos at12.00p.m., Sr.No.6 at02.00p.m. *Identiied Date is only for the purposé of determining the names of the shareholders as on such daté to whom the Letter of Offer
Acguirer as laid down in SEBI [SAST) Regulations 2011, This Advertisernent will also be available on SEBFs website at 23.01.2023 For SrNo.7 at11.00am.. would be sent. -'!U! ':?'HH-ETS- [rEI;Ir.SJEI’E':_ﬂ ar uanI;‘-ISI-E!EI;iJ of equity shares of the Target Company {except the Acquirer, Promoters
www.sebi.govin, i le i o.f & d, and Sellers) are eligible to participate inthe Difer any time before the closure of the Offer,
Issued by the Manager to the Offer on behall of the Acquirer Sr.No.8 at12.00p.m., 5rNo.d at02.00p.m., Capitalized terms used in this announcement, but not defined, shall have the same meaning assigned to them in the PA, DPS and

KUNVARJI FINSTOCK PRIVATE LIMITED

Block B, First Floos, Siddhi Vinayak Towers, O 5. G, Highway Road,
Moupe Makarba, Ahmedebad, Gujarat - 380051

SEBI Reg. No. ; MBANMODOO1 2564

Email Id : niraj.thakkar@xunvarg.com,

Webslte: wwowi kunvani.com

KUNVARJI

FIWEL 1¥eR

Drsven By Kinowtedge

RECONSTRUCTION OF FINANCIAL ASSETS AND ENFORCEMENT OF

SECURITY INTEREST ACT, 2002 (SARFAESI Act, 2002).

A) Bank invites the bids with packed envelop for "lease out” the
properties of

1) Mahesh (Kada) 53K Lid., Kada, Dist.Bead,

B) Bank invites the bids with packed envelop for "sale out” the properties of

2) Taluka Shetkari Dal Mill Prakriya Sanstha Lid., Malkapur, Tal-Udgir,
Dist.-Latur

3} Shetkari 53K Lid., Deogaon, Tal-Dhamangaon, Dist-Amravati

C) Bank invites the bids with packed envelop for "Leaselsale :-
Those properties at Sr no. 46 to 9 whose, advertisement for

One and Paisa Filty onty) offerad by the Acquirer is in accordance with the relevant regulations prescribed in the Takeover Code
and prima facie appear to be jusiified. The recommendation of IDC was published in the aforementioned newspapers on 047
January, 2023,

3. There has beenno competitive bid to this Offer.

4, The completion of dispatch of The Letter of Offer (“LOF”) 1o all the Public Shareholders of Target Company was completad on
307 December, 2022.

5. Please note that a copy of the LOF is also available on the website of Securities and Exchange Board of India (SEBI),
www.5ebl.gov.in and also on the website of Manager to the Offer, www.naviganicorp.com and sharehodders can also apphy on
plain paper &5 per below details:

Eligible Person(s} may participate in the Offer by approaching their respective Broker/Sefling Broker and tendear Shares in the
Open Offer a8 per the procedure along with other details.

B. In terms of Ragulation 16(1) of the SEBI (SAST) Regulations, the Draft Letter of Offer had been submitted to SEBI on 217

ETATUTGR'T' LEASE NOTICE UNDER SARFAESI ACT.2002
The Borrower and Guarantors are hereby noticed to pay the total outstanding
dues of the MSC Bank & Consortium Bank before the opening of bid. Failing
which, the secured assets will be Leased outisale out for recovery of dues and if
the entire outstanding dues are not recovered from rent/sale amount, the
balance amount if any, will be recovered with interest and cost from you. This

Contact Person: Mr, Niraj Thakkar | Mr. Flonak Dhruve natice was already given vide our advertisement of previous respective sale / w5 Muembai - 400 059. Tel No. +81 22 4120 4837 / 4373 5078
Tel. No. : 079- 6B&50000 lease. Hence complied the statutory provision of 30 days _ Email id: naviganii@navigantcorp.com Website: www.navigantcorp.com
(o, Al Di?.: ) Navigant  ggpj Registration No: INVID0012243 Contact persan: Mr. Sarthak Vijlani
I Al ke
e For and on behalf of the Acquirer | | naye - 95,01,2023 Managing Direcior & Authorised Officer Place; Mumba
Place: Mumbai Mr. Vasantral Ratilal Mehia Place : Mumbai The Maharashtra State Co-operative Bank Lid.. Mumbai Date: January 04, 2023 Areil

financi“. ep. .in

LOF.

ISSUED BY MANAGER TO THE OFFER FOR AND
ON BEHALF OF THE ACQUIRER MR. ANUBHAV AGARWAL

NAVIGANT CORPORATE ADVISORS LIMITED
423, A Wing, Bonanza, Sahar Maza Complex, J B Nagar, Andheri Kurla Road, Andheri (East),
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